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SHRI M. VENKAIAH NAIDU: Mr. Chairman, Sir, it is a larger issue. 

The recommendations are very clear. In order to see that these 

recommendations are accepted, was there a wider discussion within the 

Government about these recommendations made by the CM, in order to 

increase production as also to take care of other issues mentioned in 

that? 

SHRI SHARAD PAWAR: Sir, within the Agriculture Ministry the 

discussion is over. We are going to have discussions with the Planning 

Commission, Sir, the financial responsibility is on the higher side, but the 

recommendations are very useful. Water is a scarce commodity in this 

country and we have to give good weightage for it. We are going to, very 

effectively, take it up with the Planning Commission. 

Study regarding problems of farming sector 

 

*66. SHRI MANOJ BHATTACHARYA: Will the Minister of 

AGRICULTURE be pleased to state: 

(a) whether Government have carried out any authentic study of the 
problem afflicting the farming sector in the country; 

(b) if so, the details thereof; 

(c) if not, whether Government are aware of the major bottlenecks 
impeding the growth in the agricultural sector; and 

(d) if so, the steps proposed to be taken to remove them? 

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): (a) 

to (d) A Statement is laid on the Table of the House. 

Statement 

(a) Yes, Sir. A study entitled "State of Indian Farmers—A Millennium 

Study" has been undertaken with focus on problems facing farmers like 

declining size of holdings, degradation of soil and water resources, and 

inadequate institutional credit support. 

(b) The Study consists of two phases. Phase I pertains to preparation 

of papers by experts on the 25 identified subjects relating to agriculture, 

which contain a retrospective analysis of the Agricultural Development 

experience in post independence era. All the papers have been prepared, 

and are under printing. Phase II relates to Situation Assessment Survey 

(SAS) on Conditions of Indian Farmers. The National Sample Survey 
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Organisation (NSSO) has been entrusted with the SAS. The fieldwork for 
the survey was conducted as part of their 59th round with agricultural year 
2002-03 (July-June) as the reference period. The Report on the survey is 
expected in 2005. 

(c) The major bottlenecks impeding the growth in the agricultural 

sector are inadequate flow of credit, high debt burden and rates of interest, 

low size of operational holdings, dependence on rain for water in about 60 

per cent of the net sown area, low productivity across States/regions and 

crops, and distortions in markets owing to inability of producers/farmers 

to directly sell their produce, etc. 

(d) In order to extend much needed help and relief to the farmers, the 

Government has identified thrust areas for focused and priority attention, 

which include doubling of rural credit in three years, easing the burden to 

debt and high interest rate, market/price support to farmers for ensuring 

fair and remunerative prices, insurance of crops against production loss 

arising from natural calamities, creation of additional irrigation facilities 

and assistance to farmers under various agricultural, including horticultural, 

crop production programmes and market reforms. 

SHRI MANOJ BHATTACHARYA: Sir, my first supplementary relates 

to part (c) of the reply laid on the Table. I would just like to know from the 

hon. Agriculture Minister whether disproportionate diversification and 

enthusiastic encouragement with those for the SAS may improve the 

production of certain hi-tech horticultural or some other export items of 

agriculture, at the cost of foodgrains of ours. So, I would like to know 

whether there is a chance that after some time, after some years, we may 

lose our self-reliance in so far as food security is concerned. Would the 

Minister be kind enough to reply to this anxiety of mine? 
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into an easier route for meeting priority sector's lending operations, and as 

a result of the same, whether the farmers are suffering in terms of lower 

access to credit in general and the growth rate of credit for small and 

marginal farmers has declined substantially as compared to eighties. If 

so, what is the remedial measure that the hon. Minister is contemplating? 

SHRI SHARAD PAWAR: One of the shortfalls, which the Indian farmer 

is facing, is limited availability of credit. There are at least 40 per cent 

farmers who are not eligible to get credit either because their being 

defaulters or because of various other reasons. That is the reason the 

Finance Minister yesterday made a major change. In three years' time 

agricultural credit will doubled in entire country. And this year alone 

Rs. 25,000 crores will be additionally provided, and those who are defaulters 

for them some new scheme will be introduced. 
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